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THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) to (c). ~ value of production 
of traditional survey and optical 
instruments etc., vis-a-vis the total 
turnover of National Instruments Ltd., 
Calcutta during the years 1974-75 and 
1979-80 was as follows: 

Year 

1974-75 . 

1979-80 . 

Value (in Rs. lakhs) of 

traditional total 
i terns turnover 

113·52 337·47 

66 64 105 81 

The production in 1979-80 was very 
.adversely affected by power shortage 
and inability of the suppliers to give 
materials and components in time. 

Wine Shops iD Tribal Areas in iPuru. 
Jia (West Bengal) 

4391. SHRI A. K. ROY: Will the 
Minister of HOME AFFAIRS be pleas-
ed to state: 

(a) whether Government are aware 
<lf the great resentment of the tribal 
people at the presence Of wine ah.ops 
in the countryside in Purulia, West 
Bengal; 

(b) whether it is a fact that an 
Adivasi youth was killed in police 
nring in February this year in Puru-
lia for that; and if so, the facts 
thereof and the steps taken thereon; 
and 

(c) whether Government propose to 
respect the sentiment of the Adivasis 
by removing wine shops from their 
area.s and pay compensation to the 
family of the youth killed? 

THE MINISTER OF STATE IN 
'THE M1NISTRY OF HOME AFFAIRS 
{SHRI YOGENDRA MAKWANA): 

(a) to ( c). A statement will be placed 
on the Table of the House on receipt 
of the report called for froll) the State 
Government. 

Number of LA.S. Oftleera 

4392. SHRI N. DENNIS: Will the 
Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total number of officers 
borne on the Indian Administrative 
Service under the Central Govern-
ment; 

(b) the number of them working 
under State Government, State-wise; 

(c) the number of direct recruits 
and promotees amongst them; and 

-, .LCm;lla 
(d) the number of ~en and women 
amongst them? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS AND DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBAIAH): (a) The 
number of I.A.S. officers counted 
against the Central Deputation Quota 
as on 1-5-1980 was 650. 

(b) The number of I.A.S. otficers 
serving under the State Governments 
and Union Territory Administrations 
as on 1-5-1980 was 3234. The State( 
Cadre-wise distribution of the officers 
is given in the statement attached. 

( c) Out o'f 3884 I.A.S. officers in 
position as on 1-5-1980, 2998 were 
direct recruits and 886 were pro-
motees. 

(d) The number of men and 
women I.A.S. officers were 3624 and 
260 reSpectively. 
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Statement 

Name-of' the Statf'/Cadre No. of 
JAS Offi-
cers 

---
I. Andhra Pradesh 224 

2. Aasam-Mcghala ya ~  

3. Bihar ~ 8 

4. Gujarat 150 

5. Haryana . 121 

6. Himachal Praddesh . 69 

7. Jammu & Kashmir 72 

R. Kamataka 173 

q. Kera la 110 

JO Madhya P1 adcsh 261 
• 

11. Maharashtra 238 

J 2. Manipur-Tripura 65 

J '3. Nagaland 38 

14. Orissa 147 

15. Punjab 129 

16. Rajasthan 157 

J 7. Sikkim 25 

J 8. TanuJ Nadu 204 

J 9. Union Territories Jl9 

20. Uttar Pradt"sh 362 

21, West Bengal 202 --.... ___________ 

Pension to Freec1om Fighters In Bihar 
an4 U.P. 

4393. SHRI RAM SINGH SHAK-
YA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of freedom fight•s 
who are getting pehsion in Bihar and 
U.P. up-to-date; 

(b) whether pensions have been 
withheld in the case 01 some freedom 
flghters; 

(c) if so, the number of such pen-
sioners and the reasons therefor; 
and 

(d) the time by which their pension 
is likely to be restored? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) 19,263 and 18,400 in 
Bihar and U.P. respectively. 

(b), (c) and (d). Pensions have 
been suspended in 202 cases in Bihar 
and 494 cases in U.P. 

Pensions have been suspended on 
one or the other of the following 
grounds:-

(i) Applicant is not a genuine 
freedom fighter; 

-
(ii) Suffering is less than six 

months. 

(iii) Suffering is not in connec-
tion with freedom movement. 

(iv) Submission of false docu-
mentary evidence. 

(v) Claim of internment/extern-
ment/abscondence is not supported 
by evidence. 

(vi) Annual income from all 
sources is more than Rs. 5000/ -

Opportunity is given to the persons 
concerned to explain their position 
and adduce additional evidence in 
support of their claim. Their rephes 
are got re-verified through the State 
Government. Depending on the re-
port of the State Government pen-
sions are restored in eligible cases 
without delay. 

Supply of Cement to U.P. 

4394. SHRI ZAINUL BASHEER: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether during the last three 
months. letters from Uttar Pradesh 
Government have been received in 
which attention of the ~en ra  Gov-
ernment was drawn to the cement 




